
THE GAUHATI HIGH URT AT GUWAHATI
(HIGH COURT OF ASSAM, NAGALAND, MIZORAM AND ARUNACHAL PRADESH)

ORDER

Dated Guwahati, thu ttkO.to ber, 2024

No. HC.V- 18/ 24 I gnWEsLt. ### In the light of Finance (Estt. A) Department,

Government of Assam O.lY. No. FEG.2612072129 dated 31.10.2012, the date of birth and date

of retirement in respect of the following Officers and Staff, retiring in the year 2025, have been

calculated as shown below:

28.02.2025

30.09.2025
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Mahesh
Prasad
Yadav

0 r .01.1966

st.
No,

Designation
of the
Employee

Date of
birth as
per the
service
Book of
the
Employee

Date of birth as
mentioned in HSLC
Certificate/Admit
Card/Authenticated
supporting
documents

Calculated
date of
birth (As
per Govt.
o.M.)

01.02.196s 01 .02.1965 01.02.1965

20.02. r 965 24.02.1965 20.02.1965

10.02.I965 r 0.02.1965 10.02.1965

31.08.1965 31.08.1965 31.08.1965

22.09.1965

04.09.196s 04.09.196s 04.09.1965

25.10.1965 25.10. 1965 25.10.1965

01.11.1965 0 t.11.1965 01.11.1965

Date of
retirement
as per the
Service
Book of the
Employee

calculated
date of
Retirement.
(As per
Govt. O.M")

Head
Chauffeur

ludicial
Assistant

Record
Assistant

Head Lawn
Attendant

31.01.2025 31.01.2025

2. Biswanath
Sarkar

Itzuctreali3

28.02.2025

28.02.2025

28.02.2025

4 Kamala
Kanta Das

31.08.2025 31.08.2025

30.09.20255 .loint
Registrar

30.09.2025

30.09.20256 Dilip Kuri Court
Attendant

Panchai
Sarma

Bhubanes,war
Deka

Deputy
Registrar

Record
Assistant

31.10.2025

31.10.2025

31.10.2025

31.10.2025

Surjya Kanta
Ramchiary

Deputy
Registrar

01.12.1965 0t.12.1965 01. r 2.1965 30.r 1.2025 30.11.2025

11.

Hari Prasad
Medhi

Deputy
Registrar

Head
Chauffeur

01.12.196s

01.01.1966

01.01.1966

01.12.1965 0r.12.1965

01.01.1966

01.01.1966

30. r 1.2025

31 .12.2025

30.11.2025

31.12.2025

31.12.202512. Bihu Ram
Das

0 r _01.1966

Name of
the
Employee
(Sri/Smt.)

1. Uddhab Ch.
Sarma

Jayanta Kr.
Nandi

22.O9.1965 22.O9.1965

10.

Cor,t Keeper 31.t2.2025



Accordingly, the Accounts section is directed to take necessary steps for up-dation of the

date of birth and date of retirement of the above mentioned Officers and Staff in their

respective Service Book-

By order

Sd/- Sunil Kumar Poddar

REGISTRA GENERAL

A
Dated 0i-ro-2024Memo N .HC.V-,.Al2024l 8oB /rstt.
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copy for information and necessarv action to:

The Principal Accountant General (A&E), Assam, Beltola, Guwahati-2g.

The L.R. and Secretary to the Govt. of Assam, ludicial Department, Dispur, Guwahati, Assam'

The Registrar (vigilance/Admn.Pudl./Estt.), Gauhati High Court, Guwahati

The Registrar-cum-Principal secretary to Honble the chief lustice, Gauhati High court, Guwahati.

The Secretary, Gauhati High Court Leqal Services Committee, Gauhati High Court, Guwahati'

The.loint Reqistrar,. Gauhati High Court, Guwahati.

The .loint Secretary to the Govt. of Assam, Finance (SIU) Dept., Dispur, Guwahati-6'

The loint Secretary to the Govt. of Assam, Finance (Budget) Dept., Dispur, Guwahati6.

The Director of Accounts and Treasuries, Assam, Dispur, Guwahatl-6.

The project t4anager, Gauhati High Court, Guwahati, with a request to upload this order'in the omcial website of

the Principal Seat of the Gauhati High Court.

11. The Deputy Registrar.................. , Gauhati High Court, Guwahati-

12. The Assistant Registrar.................... Gauhati High Court, Guwahati

13. The Librarian-cum-Research Offlcer, Gauhati High Court, Guwahati.

14. The Special fficer, Translation Wing, Gauhati High Court, Guwahati.

15. The Treasury Olficer, Kamrup (M) Treasury, Guwahati.

16. The Private Secretary to Hontle Mr./Mrs Justice..........., Gauhati High Court, Guwahati

17. The Finance and Accounts Officer, Gauhati High Court, Guwahati.

18. The Administrative Offlcer (ludicial), Accounts Section, Gauhati High Court, Guwahati with a direction to ensure

that it reflects on the service book.

19. The Administrative Officer (ludiciat) ...., Gauhata High Court, Guwahati

20. The Court Offlcer-I/Il, Gauhati High Court, Guwahati

21. C.A. to Registrar General, Gauhati High Court, Guwahati.

22. The Person concerned.

23. order file.

RE

\\!h 5
GE E $L

A 0\


